
04.07.2017                  J-1     PROUNCEMENT OF JUDGEMENT( APPLT. JURISDICTION) 

COURT NO.21
HON'BLE MR. JUSTICE JAYANT NATH

AT 10.30 A.M

1. RC.REV. 480/2013 PRAN NATH KATYAL M.R. CHAWLA 
VS. K.C. VERMA R.S. KELA

2. RC.REV. 168/2015 VIJAY NAYYAR SUSHIL KUMAR
VS. OM PRAKASH MALIK SAJAN K. SINGH

3. RC.REV. 102/2016 DR S N GUPTA N. MAHABIR, P.C. ARYA
   CM APPL. 5355/2016 VS. SATNAM SINGH ABHISHEK GUPTA

4. RC.REV. 102/2013 SURENDER KUMAR JAIN M.R. CHAWLA, SIDDHARTH 
   CM APPL. 4153/2013 VS. SARDAR MOHD. KHAN ADITYA VAIBHAV, G.M. FAROOQUI
   CM APPL. 7021/2013 & ORS.

5. RC.REV. 327/2016 SAROJINI MITTAL & ANR. RAMIT MALHOTRA
   CM APPL. 23931/2016 VS. KRISHNA DEVI & ORS.

COURT NO. 17
HON'BLE MR. JUSTICE V.KAMESWAR RAO

AT 2.15 P.M

1. W.P.(C) 3944/2002 R.K. BHATIA ANIL MITTAL, 
   CM APPL. 6699/2002 VS. CHAIRMAN & M.D. KOMAL AGGARWAL 
   CM APPL. 8654/2006 DELHI POWER COMPANY SANDEEP PRABHAKAR
   CM APPL. 3838/2010 LTD. AND ANR. VIKAS MEHTA

COURT NO. 13
HON'BLE MR. JUSTICE P.S.TEJI

AT 2.15 P.M

1. CRL.A 178/2002 TAHIR AHMED M.S. KHAN 
VS. STATE PANNA LAL SHARMA

2. CRL.A 201/2002 SHABBIR AHMAD M.S. KHAN 
ALIAS GULUKOJ PANNA LAL SHARMA
VS. STATE
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3. CRL.A 253/2002 JAGDISH MUKESH SHARMA 
VS. STATE GOVT PANNA LAL SHARMA
OF NCT OF DELHI

4. CRL.A 290/2002 DHARMENDER S.K. RUNGTA, PRASHANT SINGH
VS. STATE SHIVANKUR SHUKLA

PANNA LAL SHARMA

5. CRL.A 331/2002 MANOJ R.S. MALIK, KAPIL DAHIYA
VS. THE STATE SAHIL MALIK
NCT OF DELHI PANNA LAL SHARMA

6. CRL.A 342/2002 KAMLESH YADAV S.K. RUNGTA, PRASHANT SINGH
VS. STATE SHIVANKUR SHUKLA

PANNA LAL SHARMA

7. CRL.A 436/2002 SHIV PRASAD R.S. MALIK, KAPIL DAHIYA
@ BHOLU & ORS. SAHIL MALIK,
VS. THE STATE PANNA LAL SHARMA
NCT OF DELHI

8. CRL.A 363/2002 KRISHNA HITENDER KAPUR
VS. STATE PANNA LAL SHARMA

9. CRL.A 405/2002 RAMESH KUMAR R.K. KOHLI
VS. STATE PANNA LAL SHARMA

10. CRL.A 770/2001 KAMAL KUMAR D.K. SHARMA, 
VS. THE STATE PANNA LAL SHARMA

11. CRL.A 536/2001 KASIM & ANR. M.L. YADAV
VS. STATE PANNA LAL SHARMA

HIGH COURT OF DELHI                            
03RD JULY,2017                              REGISTRAR (LISTING)



04/07/2017            FOR PRONOUNCEMENT OF JUDGEMENT 

                                   COURT NO.19 
HON'BLE MR. JUSTICE   YOGESH KHANNA  

    FOR PRONOUNCEMENT OF JUDGEMENT AT 2:15 P.M.
9.  CO.PET. 40/2017           IN THE MATTER OF PAN ASIAN   RUCHI SINDHWANI,MEGHA BHARARA, 
                    RENEWABLES PRIVATE LIMITED(IN OFFICIAL LIQUIDATOR 
                              VOL.LIQN.)                                                



04.07.2017                           FOR PRONOUNCEMENT OF JUDGMENT  (ORIGINAL JURISDICTION)

   COURT NO.  11 
HON'BLE MR. JUSTICE VIBHU BAKHRU

     AT 02.15 P.M.

3.  O.M.P. (COMM) 191/2017    SHIPRA ESTATE LTD & JAI      AMIT MAHAJAN, KABIR CHHILWAR,
                              KRISHAN ESTATES DEVELOPERS   SONALI JAITLEY, JAIYESH BAKSHI, 
                              PVT LTD Vs. MWISHWA MITTAR BAJAJ RAVI TYAGI,TARPIT PATNI,              
                              & SONS                         AKSHAY SHARMA, RAGHVENDRA

M. BAJAJ, SAMAR S. KACHMAHA,
SHREYAS MEHROTRA 
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